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(iii) Customs duty on import of wood pulp for manufacture 
of newsprint has been abolished. 

(iv) Newsprint is exempted from excise duty. 

(d) No, Sir. 

(e) The Government has taken following steps 
toincrease the production of paper in view of the increasing 
demand in the country : 

(i) Import of wood pulp and waste paper has been 
allowed without restriction of import licence at a 
low rate of customs duty of 10%. 

(ii) Paper units based on minimum 75% pulp derived 
from non-conventional raw materials are exempted 
from compulsory licensing subject to locational 
policy. 

(iii) Writing and printing paper and uncoated craft 
paper containing not less than 75% by weight of 
pulp made from rice and wheat straw, jute, mesta 
or bagasse and other non-conventional raw material 
is covered by low rate of excise duty at 5% ad­
valorem. 

(iv) Small and large 'paper mills using agro-residues 
and other non-conventional raw materials at least 
upto 50%, are charged excise duty at concessional 
rate of 10% and 15% respectively against the 
regular duty of 20%. 

us Affiliation to Health Institute 

572. SHRI SUKDEO PASWAN : Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether National Certification Agency for Health 
Care Personnel (NCAHP) located at New York (USA) has 
given affiliation/recognition to any organisation in the country; 

(b) if so, the name of the Organisation; and 

(c) the details of the .course/examination likely to I)e 
conducted by NCAHP and the organisation So affiliated? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
(SHRI A.A. ANTULAY) : (a) to (c). Information relating to 
National Certificate Agency for Health Care Personnel is being 
collected from the Ministry of External Affairs and will be laid 
on the Table of the House. 

Construction of Additional Floors 

573. SHRI MOHAN RAW ALE : 
SHRI SURENDER PAL PATHAK : 

Will the Minister of URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state: 

(a) whether he has taken any decision on allowing 
addition of another (third) floor on smaller plots, flats and 
colonies of weaker sections in Delhi; 

(b) if so, the details thereof; 

(c) if so, the stage in which the matter is pending; 

(d) the time by which the decision is likely to be taken; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (DEPARTMENT OF 
URBAN DEVELOPMENT) (SHRI A.K. DHAWAN): (a) No, Sir. 
No such decision has been taken. 

(b) to (e). Does not arise. 

Integrated Development of Small and 
Medium Towns Scheme 

574. SHRI SOBHANADREESWARA RAO VADDE: Will 
the Minister of URBAN AFFAIRS AND EMPLOYMENT be 
pleased to state: 

(a) whether the Government are aware of the slow pace 
of implementation of the Integrated Development of Small and 
Medium Towns (IDSMT); 

(b) the steps being taken to enhance the pace of 
progress in this area; 

(c) the budgetary allocation for the purpose during the 
current year; and 

(d) the tFend of utilisation of the same in earlier years? 

THE MINISTER OF STATE OF THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (DEPARTMENT OF 
URBAN DEVELOPMENT) (SHRI A.K. DHAWAN): (a) Yes, 
Sir. 

(b) Considering thaf the entire funding under the earlier 
IDSMT guidefines comprising a loan and tapping of institutional 
finance on the scale envisaged was not feasible, the IDSMT 




